Title: Incident of bomb blast in Assam by ULFA terrorists.
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DR. ARUN KUMAR SARMA (LAKHIMPUR): Mr. Speaker, Sir, a series of bomb blasts rocked Assam
...(Interruptions)

MR. SPEAKER: You should associate with him because he has made an elaborate submission.
DR. ARUN KUMAR SARMA : Sir, | have given a notice. Kindly permit me to speak because | am from Assam.

Sir, from the month of June, more than 50 bomb blasts rocked Assam taking a large number of lives, and the people
are in panic. There is a severe deterioration in the law and order situation in Assam. Very recently, there were
reports of bomb blasts in Nagaon, Morigaon, Guwahati, Tinsukia, Chabua and

Domdoma. There were also reports last evening of grenades at Silapathar and Barama being hurled and the
detection of unexploded bombs in Kakapathar area and Sadiya.

When the Central Government has taken the initiative of holding a dialogue with the militant outfits, the people of
Assam had some expectations. Fresh efforts should, once again, be made by the Government of India to persuade
the militant outfits to come to the negotiating table.

The Assam media has reported that two of the Ministers in the Assam Cabinet were involved in bomb blast which is
a very unfortunate thing. ...(Interruptions)

SHRI KIRIP CHALIHA (GUWAHAT): Nobody should try to politicise the issue.

MR. SPEAKER: They are not present here. Mr. Kirip Chaliha, allow me to conduct the House. | am a little aware of
the rules, and | have already made my observation. | thank you for your cooperation, but | must say that this is not
the way to do it. Dr. Arun Kumar Sarma, please do not mention the names of those persons who are not here. If you
have mentioned it, it will be deleted.

DR. ARUN KUMAR SARMA : Sir, | am only quoting the media reports.
MR. SPEAKER: Please try to be very brief because Shri Sushil Modi has made an elaborate submission.

DR. ARUN KUMAR SARMA : While we condemn these bomb blasts, | must say that the situation in the North-East
has international ramifications. The situation could be brought under control by tackling various camps located in
Bangladesh, Bhutan, Myanmar and in other parts of the world through which a large number of arms and drugs are
coming into the North-Eastern Region.

MR. SPEAKER: It is not a debate. This time is not for a debate.

DR. ARUN KUMAR SARMA : The North-Eastern Region is becoming a dumping ground for discarded arms coming
from various countries. Also, the law and order situation in Assam is deteriorating day by day.

MR. SPEAKER: | have given you a lot of time. You are now repeating what you have stated earlier.



DR. ARUN KUMAR SARMA : The Government of Assam agreed that they have failed in their duty to maintain the
law and order situation.

MR. SPEAKER: You are repeating now.

DR. ARUN KUMAR SARMA : Owning the moral responsibility for this, the Government of Assam should resign. This
is my demand.

MR. SPEAKER: Please cooperate. Many hon. Members have given notice of important issues. If you want to make
it a debate on every issue, how can we conduct the proceedings? We will have to abolish this procedure then.
Kindly cooperate.



